IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :21-02-2025
Date 21.02.2025

c.C

Applied For

CRLMC- Order Dtd. 2025- (Sez
14647/2025|21.02.2025 706/2025 P.JENA 02-19 No-
ABLAPT,— Order Dtd. 2025- (Se
14649/2025|21.02.2025 1234372024 AK BHUYAN 02-19 BAIL-2 T?;
ABLAPL- Order Dtd. 2025- (Se:
14650/20251(21.02.2025 1072272024 MR SAHOO 02-19 T?;
ABLAPL- Order Dtd. 2025- (Se:
14651/20251(21.02.2025 17272025 J KAMILA 02-19 BAIL-1 Tg;
(Se:

ABLAPL- BYOMAKESH Order Dtd. 2025-
14652/2025121.02.2025 11750 ,/5025 |TRIPATHY 02-19 Tg;
ABLAPL- Order Dtd. 2025- (Se:
14653/2025|21.02.2025 1707/2025 J KAMILA 02-19 Tg;
ABLAPL- BYOMAKESH Order Dtd. 2025- (Se:
14654/2025|21.02.2025  [[00C o0 oc |nnrpamuy 02-19 BAIL-2 |7
ABLAPL- COURT NO. [0rder Dtd. 2025- (Se:
14655/202521.02.2025 |70 0 o DK JENA 1 02-19 BAIL-1 |7
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
14656/2025/21.02.2025 1696/2025 MR SAHOO 17 02-19 BAIL-1 No—!
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
14657/2025|121.02.2025 1694/2025 MR SAHOO 17 02-19 BAIL-1 No—:
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
14658/2025|21.02.2025 1692/2025 MR SAHOO 17 02-19 BAIL-2 No—§
ABLAPL- COURT NO. |Order Dtd. 2025- (Sec:
14659/2025121.02.2025 [\ /o 50,5 MR SAHOO 17 02-19 BAIL-1 No-:
ABLAPL- COURT NO. Order Dtd. 2025- (Sez
14660/2025|21.02.2025 [/ )0 o MR SAHOO 17 02-19 No-!
ABLAPL- COURT NO. Order Dtd. 2025- (Sez
14661/2025|21.02.2025 1663/2005 B MOHANTY 17 02-19 No-!
ABLAPL- COURT NO. Order Dtd. 2025- (Sez
14662/2025|21.02.2025 1660/2025 GR PATRA 17 02-19 No-!
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
14663/2025|121.02.2025 1652/2025 GR PATRA 17 02-19 BAIL-2 No—
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
14664/2025/21.02.2025 1373/2025 AK JATI 17 02-19 No--




ABLAPL- PARTHA COURT NO. |order Dtd. 2025- B (Se:
14665/202521.02.2025 1 0995055 |SARATHI DAS 17 02-19 BAIL-1 No-
(Sez

ABLAPL- COURT NO. Order Dtd. 2025-
14667/202521.02.2025 S0 P PARIDA = otiap BATL-2 TS;
GYANENDRA (Se:
14668/2025 21.02.2025 )2 15)° ixomar COURT NO. Drder Drd. 2025 No-
TRIPATHY 10)
(Se:

ABLAPL- COURT NO. |Order Dtd. 2025-
14669/202521.02.2025 [/ "0 G SAHOO i S Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
14670/2025|21.02.2025 1722 /2025 |G SRHOO 17 02-19 BAIL-1 Tg;
(Se:
WP (C) - ASTSH KUMAR COURT NO. Order Dtd. 2025- ©
14671/202521.02.2025 )0 0" 0 (s = oy Tg)
(Se:

ABLAPL- PRAKASH KUMAR COURT NO. Order Dtd. 2025-
14672/2025121.02.2025 | /or /0005 |DALAT 17 02-19 Tg;
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
14674/202521.02.2025 |72 |S SAMAL > orp 0osa BATIL-1 oo
BLAPL- COURT NO. |order Dtd. 2025- (Se:
14675/2025 21.02.2025 |oZc) 0o, MR SAHOO > oup S e
BLAPL- COURT NO. |order Dtd. 2025- (Se:
14676/202521.02.2025 [J-0" . PK PANI > oip S e
(Sez

ABLAPL- COURT NO. Order Dtd. 2025-
14677/2025 (21.02.2025 /22" BALARAM SINGH > oup oty BATIL-1 Tg;
(Se:

BLAPT,~ HEMANTA KUMAR COURT NO. Order Dtd. 2025-
14679/2025121.02.2025  |5099 5004 |MoHANTA 2 OLD 02-19 Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
14680/202521.02.2025 (270" . |DEBASIS SAHOO > oLD 0515 BATL-1 Tg;
BLAPI- COURT NO. Order Dtd. 2025- (Se:
14681/2025(21.02.2025 [''oo© 0 |G JAYASINGH > oup oty Tg;
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
14682/202521.02.2025 ) .o . [BALARAM SINGH > oip otinp R ANCH-7 gg)
WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se:
14687/2025121.02.2025  |3,51/50,5 |S K RATH 2 OLD 02-20 BRANCH-7 |No-!
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
14688/2025121.02.2025 |, o % 50,5 |S K RATH > OLD 02-20 BRANCH-6 gg)
WP (C) - COURT NO. Order Dtd. 2025- (Se
14689/2025(21.02.2025 2164/2025 |5 K RATH > OLD 02-20 gg;
WRIT (se.
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH N
14690/2025121.02.2025 135375055 |5 K RATH 2 OLD 02-20 (DIVISION Ti6)

BENCH-2)




(Sez
WP (C) - COURT NO. Order Dtd. 2025- ©
14691/202521.02.2025 |Z o2/ . |S K RATH > oLD 0550 No

116)

(Se:

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14693/2025|21.02.2025 4165/2025 | K RATH > OLD 02-20 BRANCH-5 22)

(Se:

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14694/202521.02.2025 |}/ "> . |S K RATH > oLD 0950 R ANCHS gg)

WP (C) - COURT NO. Order Dtd. 2025- (Ses

14695/2025|21.02.2025 3508/2025 | K RATH > OLD 02-20 gg;

WP (C) - COURT NO. Order Dtd. 2025- (Se:

14696/202521.02.2025 S 0% o |S K RATH > oLD 0550 22;

WRIT (se.

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH e

14697/202521.02.2025 ... o |S K RATH > oLD 0550 (DTVISTON Ti6)
BENCH-2)

(Se:

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14698/202521.02.2025 |/ "> o |S K RATH > oLD 0550 R ANCH-S 23)

(Se:

WP (C) - COURT NO. Order Dtd. 2025- |WRIT ©

14700/2025(21.02.2025 |57 ~° . |S K RATH > onp 0950 R ANCH-8 28)

(Se:

WP (C) - COURT NO. Order Dtd. 2025- |WRIT ©

14701/202521.02.2025 [S_ >/ . |S K RATH > oip 0550 R ANCH-8 gg)

CRLMC- COURT NO. Order Dtd. 2025- (Se:

14702/202521.02.2025 | 0000 T R DAS > oLD 0515 gg;

CRLMC- COURT NO. Order Dtd. 2025- (See

14703/2025(21.02.2025 | ,27> . |T R DAS - 0310 gg;

BLAPL- COURT NO. Order Dtd. 2025- (Se:

14704/2025[21.02.2025 | "' . |T R DAS Te 0510 gg;

WP (C) - COURT NO. Order Dtd. 2025- (Se:

14705/202521.02.2025 3. % . |S K RATH Ce 0950 gg;

(Sec

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14706/2025121.02.2025 |55, 20 50,5 [S K RATH 15 02-20 BRANCH-6 TZ)

CRLMC- COURT NO. Order Dtd. 2025- (Se:

14708/202521.02.2025 |Z)70 o |C SAMAL Te 0550 TZ;

(Sec

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14709/202521.02.2025 |3, 2% . |S K RATH Te i R ANCH-3 Tg)

WRIT (se.

WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©

14710/202521.02.2025 ., . |S K RATH Ce 0950 (DTVTSTON Ti6)
BENCH-2)

| |14711/2025(21.02.2025 |WP(C) - 'S K RATH COURT NO. Order Dtd. 2025- | | (Se:




3527/2025 15 02-20 No-
116)
WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se:
14712/202521.02.2025 |3, 2% . |S K RATH Ce 050 ERANCH-T [Noe
WP (C) - COURT NO. Order Dtd. 2025- (Ses
14713/202521.02.2025 | o' o |K PARIDA i 0950 R
WP (C) - COURT NO. Order Dtd. 2025- (Ses
14714/2025[21.02.2025 3527 . |D K MOHANTY Le 050 R
(Sec

WP (C) - COURT NO. Order Dtd. 2025- [WRIT
14715/202521.02.2025 |3/ "7 . |D K MOHANTY Le 0950 R ANCH- 4 gg)
(Sez
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
14716/202521.02.2025 2. 0% 0. |D K MOHANTY Te 0550 R ANCHG TZ>
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14717/2025(21.02.2025 300270 . |D K MOHANTY Te 0550 T:;
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Se:
14719/2025(21.02.2025 [37. > . |D K MOHANTY Le 0550 ERANCH-4 gs;
WRIT se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ‘
14720/2025(21.02.2025 |37 "> . |D K MOHANTY Ce 050 (DTVISTON Ti7)

BENCH-3)

WP (C) - COURT NO. Order Dtd. 2025- (Se:
14721/2025(21.02.2025 |37 27> . |D K MOHANTY - 0550 No-
117)
(Se:
WP (C) - COURT NO. Order Dtd. 2025- |WRIT ©
14722/2025(21.02.2025 370" . |D K MOHANTY - 0550 R ANCH-G gg)
(Sez
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
14724/202521.02.2025 |3,,.%> c |S K RATH Te 0550 R ANCH- gg)
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
14725/2025(21.02.2025 |30 00 . |S K RATH - 0550 gg;
(Sec
WP (C) - COURT NO. Order Dtd. 2025- |WRIT ©
14726/202521.02.2025 |07 . |D K MOHANTY Ce 0550 R ANCHS gi)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14727/202521.02.2025 /- 2" . |S K RATH Te 050 gi;
(Sec
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
14728/2025121.02.2025 |, o5 50,5 |S K RATH 15 02-20 BRANCH-6 gg)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14729/2025(21.02.2025 2622/2025 |P K MOHANTY 15 02-20 gg;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14730/202521.02.2025 |3 % . |D K MOHANTY Ce 0950 gg;
WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se:
14731/2025[21.02.2025 300" . |D K MOHANTY Te 0550 SRANCH-4 o




27)

14732/2025(21.02.2025 2553}5025 S K RATH ngRT Ho- 82?35 prd. 2025 é;?é
14735/2025|21.02.2025 §2§5023 J P KAR igURT NO. ggﬁig btd. 2025~ i;igiL éif?
14736/202521.02.2025 7000 %é%igDE?SHRA COURT NO. Drder Drd. 2025- e
14747/2025|21.02.2025 §g§5§625 C RANA igURT NO. ggfgg btd. 2025~ éif?
14748/2025(21.02.2025 ?i2535025 U DAS igURT NO. ggffg btd. 2025~ éif?
14750/2025(21.02.2025 2?25;625 giE?J KUMAR SgURT NO. gg?ig btd. 2025- éifi

WRIT (Se:
sz vz T B comn o orer . a0 [, 0

BENCH-1)
14755/202521.02.2025 22252525 giE?J KUMAR ngRT NO- ggfig btd. 2025~ lgarp-1 éifi
14756/2025(21.02.2025 EZ??E;5 giE?J KUMAR ngRT NO. ggfig btd. 2025- éifi
14758/2025(21.02.2025 ?3252625 giE?J KUMAR SgURT NO. gg?ig btd. 2025~ éifi
T
ezl (5 R e B
14762/2025|21.02.2025 ifzég524 B. BEHERA SSURT NO. g;f?g btd. 2025~ éifi
14766/2025|21.02.2025 f§§§/2024 M. BARAL ngRT NO. g;f?i btd. 2025~ éifi
14767/2025 21.02.2025 2002l DS KUKAR COURT No. Prder Dtd. 20257 lparp-p (%%
P T T A
14769/2025|21.02.2025 ??ﬁ%(}% SARAT DASH (lngRT NO- ggfg ptd. 2025 lparpg Iécsfc
14770/2025 |21.02.2025  50RFDC DO KUMAR COURT NO. Prder Drd. 20257 lparp-p |5
R e e B
14773/2025|21.02.2025 ?22352625 B DAS igURT NO. ggfgg btd. 2025~ éifi
e e N
14785/2025|21.02.2025 ?5??52625 M BEHERA ggURT NO. 82??5 btd. 2025~ éifi
14787/202521.02.2025 ?Si?f;BZS M BEHERA igURT NO- gg?ig btd. 2025~ lparp-» éifé




(Sec:
ABLAPL- COURT NO. |Order Dtd. 2025-
14789/2025|21.02.2025 1000, M BEHERA 17 02-20 Tg;
(Se:
BLAPL- BISWAJIT COURT NO. |Order Dtd. 2025-
14790/2025|21.02.2025 12247 /2024 |SAHOO 17 02-20 BAIL-1 Tg;
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
14793/2025|21.02.2025 5104/2025 |5 F SAHOO ‘ 02-25 (DIVISION T84)
BENCH-1)

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Sec
14808/202521.02.2025  135919/2024 [P NAYRK 6 02-20 BRANCH-2 |No—¢
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
14809/202521.02.2025 |5 35 505, (S C DAS o 04-25 BRANCH-7 ig)
WP (C) - COURT NO. Order Dtd. 2025- |WRIT (Ses
14810/202521.02.2025 | 7g oo /51 4|S N MISHRA 55 09-18 BRANCH-5 gi;
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
14811/202521.02.2025 |55,/ 4, |B K MISHRA o 02-18 BRANCH-8 zg)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
14813/202521.02.2025 |35 14,6 |S P SRHOO o 02-18 BRANCH-8 22)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
14815/202521.02.2025 S50, |SS BISWAL 2 OLD 02-19 BAIL-1 Tg;
SA- S R COURT NO. |Order Dtd. 2025- |SECOND (Se:
14816/2025121.02.2025  113/5001  |MOAHAPATRA 2 OLD 02-20 APPEAL No-¢
COURT NO. |Order Dtd. 2025- |SECOND (Se:
14818/2025(21.02.2025 |SA-18/1989 |P C MOHANTY 2 OLD 02-20 APPEAL No—:
CONTC- COURT NO. |Order Dtd. 2025- (Se:
14819/202521.02.2025 | Z50070,, |S K BISWAL 2 OLD 02-20 CONTEMPT |~
WP (C) - AYODHYA NATH COURT NO. |Order Dtd. 2025- (Sec
14820/2025121.02.2025  |3,593/2024 [LENKA 2 OLD 02-20 No-
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
14821/202521.02.2025 |50 5 09 505, |S K BARIK 2 oLD 02-20 BRANCH-8 28)
(Se:

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
14822/2025|21.02.2025  |305,5 505, |P K ROUTRAY 10 04-00 BRANCH-3 g:)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
14823/202521.02.2025 |, 00 /505, |B DAS 10 02-20 BRANCH- 6 gz)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
14824/2025121.02.2025 |, .20 50,5 (R SAMAL 10 02-19 BRANCH-4 22)
(Se:

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
14825/2025|21.02.2025 |0 15 /505, M MISHRA 14 04-08 BRANCH-3 g:)
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Sec
14826/2025|21.02.2025 5021/2025 A K ROUL 14 02-20 BRANCH-3 |No-




(Se:
WP (C) - COURT NO. [0rder Dtd. 2025- N
14827/2025|21.02.2025 4980/2025 J P KAR C. 14 02-20 Tg)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14828/2025|21.02.2025 4922/2025 M K PANDA C. 14 02-20 Tg;
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
14829/2025(21.02.2025 4733/2025 B DAS C. 01 04-07 (DIVISION ng)
BENCH-1)

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se:
14830/2025/21.02.2025 473072025 B DAS C. 21 04—07 BRANCH-1 |No—-
WP (C) — COURT NO. |Order Dtd. 2025- (Se:
14831/2025/21.02.2025 472872025 B DAS C. 01 040 No—-
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
14832/2025/21.02.2025 454572025 J K MOHAPATRA [C. 01 02-20 BRANCH-7 Eg)
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se:
14833/2025/21.02.2025 4541 /2017 R K DEHURY C. 01 0220 BRANCH-2 INo-’
WP (C) - COURT NO. [0rder Dtd. 2025- (Se:
14834/2025(21.02.2025 27838/2024 BALARAM SINGH [C. 10 03-26 No-’
WP (C) - COURT NO. [0rder Dtd. 2025- (Se:
14835/2025(21.02.2025 3842/2025 J D MUDULI C. 10 02-20 No-*
CRLMP- MAHENDRA COURT NO. |[Order Dtd. 2025- (Se:
14836/202521.02.2025 57/2025 KUMAR PRADHAN |* 10 02-20 No-"
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
14837/2025(21.02.2025 3058/2025 B DAS C. 01 04-11 BRANCH-4 gg)
TRPCRI,~ COURT NO. Order Dtd. 2025- (Se:
14838/2025(21.02.2025 116/2024 BALARAM SINGH|C. 01 02-20 gg;
TRPCRI,~ COURT NO. |Order Dtd. 2025- (Se:
14839/2025(21.02.2025 1182024 BALARAM SINGH [C. 01 02-20 gg;
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se:
14840/2025/21.02.2025 2863/2025 T BAG C. 01 02-20 BRANCH-1 INo—-
WP (C) - RAGHUNATH DAS COURT NO. |Order Dtd. 2025- |WRIT (Se:
14841/2025/21.02.2025 2698/2024 |MOHAPATRA C- 23 03-20 BRANCH-2 |No-"
WP (C) - COURT NO. Order Dtd. 2025- (Ses
14842/2025|21.02.2025 3293/2025 S N GAYA C. 23 02-18 Mo’
(Se:
WP (C) - B. N. COURT NO. |Order Dtd. 2025- |WRIT -
14843/2025121.02.2025  |503,75005 |SHADHANGI c. 1 02-20 BRANCH-4 23)
(Sez

ABLAPL- BINDU SAGAR COURT NO. [0rder Dtd. 2025-
14849/2025/21.02.2025 324/2025  |SWAIN C. 2 OLD 02-20 23;
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT N
14850/2025121.02.2025 |35, /55, [SUVENDU BARIK|C. 5 OLD 02-18 BRANCH-8 gg)
(Se:
WP (C) - ANIL KUMAR COURT NO. |Order Dtd. 2025- -
14851/2025|21.02.2025 4760/2025 |DAS C. 2 OLD 03-18 gg)




37

38

39

10

Lams2/2005|z1.02.2025 [(EUS)2 MLV KO o cot wo- order ot 2025+ it e
WRIT (Se:
s aons o2 a2 [T Lo oo o orer oxa. 2025 e, 2
BENCH-1)
14854/2025 21.02.2025 (52 5)° e, R. swAIN [c. SOURT NO. Drder Ded. 2025 T i1 hos
14855/202521.02.2025 220007 e K momANTY  c. SOURT NO. Drder Drd. 2025 e
oseranes o on e [T oot fere, OIS 0 s v 207 o
14857/2025 21.02.2025 2;?5;625 P K MOHANTY [C. Sogig NO- gg?gg btd. 2025- éifi
SUBHRANSU _
14858/2025(21.02.2025 giég;;2024 ﬁggiﬁgY C. Sogig NO. gg?iz btd. 2025~ éifj
14859/2025(21.02.2025 ggég};025 BIKRAM BEHERA C. gogig NO. gg?is btd. 2025- éifi
e Ll W T P ST
14862/2025|21.02.2025 ¥§g§5024 T MISHRA c. iOURT NO. gg?gg btd. 2025~ i;i;gL éif?
14863/2025(21.02.2025 T?g§£023 P K PANDA C. SOURT NO. gg?gg btd. 2025- i;i:gL éiff
14864/2025|21.02.2025 ?22535025 MR SAHOO c. iOURT NO. g;f;g btd. 2025~ lpp1y 5 %E?E
14865/2025|21.02.2025 ggigé;2024 gzﬂéiIEUMAR c. gOURT Ho- Sﬁf?g prd. 2025 %E?E
14866/2025(21.02.2025 ?23?;023 D BARIK C. SOURT NO. 8;?23 btd. 2025- i;i;gL éiff
14867/2025(21.02.2025 ?2?535025 BB MALLICK  |C. gOURT NO. gg?gg btd. 2025- éiff
14868/2025|21.02.2025 f§2§3£025 JP KAR c. gOURT NO. ggfgg btd. 2025~ éiff
14869/2025(21.02.2025 §§g¥§625 aamontt KOMAR e gOURT NO. gg?gg btd. 2025~ éiff
WRIT (Se:
14870/2025(21.02.2025 705" s « BrswaL e COURT NO. Jorder Drd. 2025 %E?SESION o~
BENCH-2)
14871/2025(21.02.2025 ?58?52625 SUMAN MITRA [C. gOURT NO. gg?ig btd. 2025~ lpp1yp éif;
14875/2025 21.02.2025 ?22252625 SUVENDU BARIK C. SOURT NO- gg?ig brd. 20257 lgarrs éif;
o anas o on oz [T g [, oo o orses e 207
6 [14878/2025(21.02.2025 |ABLAPL-  |SRINIBASH C. COURT NO. [Order Dtd. 2025- | (Ses




7

8

| 11676/2025 |MOHANTY 17 02-19 No-!
ABLAPL-  |AMLAN SHAKTT COURT NO. |order Dtd. 2025- (Se:
14879/2025/21.02.2025 |1 c0c 0005 [paur 17 04-09 No-¢
ABLAPL- DINESH KUMAR COURT NO. |order Dtd. 2025- (Se:
14880/202521.02.2025 1671/2025 |DALAI 17 02-19 No-¢
(Se:

ABLAPL- DINESH KUMAR COURT NO. Order Dtd. 2025-
14881/202521.02.2025 [/ /00 o0 o | = otiap BATL-2 Ti)
(Sec

ABLAPL- DINESH KUMAR COURT NO. Order Dtd. 2025-
14883/2025121.02.2025 |1 /oy /5005 |pALAT 17 02-19 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
14884/202521.02.2025 [o0* © |3, C. BARAL L 0909 Ti;
(Se:

ABLAPL-  |AMLAN SHAKTI COURT NO. Order Dtd. 2025-
14885/202521.02.2025 [0S0 (o o otiaps BATL-1 Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
14889/202521.02.2025 |J7o >0 . |PRATAP SAHOO i 0950 Tg;
CRLMC- Ss. R COURT NO. Order Dtd. 2025- (Se:
14880/2025121.02.2025 |5/ 0005  |PATTNAIK 17 02-20 Tg;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
14891/202521.02.2025 |, 00 |S. K. LENKA i 0550 Tg;
CRLA- COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:
14893/2025(21.02.2025 .0 [R. K. BARIK 3 o0E ApBEAL  INews
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
14894/2025(21.02.2025 | o =)0 |J. D. MUDULI 3 0550 R ANCH-8 gi)
CMP- COURT NO. |Order Dtd. 2025- (Se:
14895/202521.02.2025 |00 M. N. MOHANTY 3 0515 ii;
RPFAM- COURT NO. |Order Dtd. 2025- (Se:
14896/2025 |21.02.2025 |, oo R. C. BHOT 3 050 g ﬁi;
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
14897/202521.02.2025 |/ 2> |A. K. PANDA 3 058 (DTVTSTON Tio)

BENCH-2)

CRLMC- COURT NO. Order Dtd. 2025- (Se:
14898/2025 |21.02.2025 |7 0o N. C. SINHA Te 050 No-
110)
CRLMC- COURT NO. Order Dtd. 2025- (Se:
14899/202521.02.2025 |~ ¢ N. C. SINHA 15 02-19 No-
110)
TRP (C) - COURT NO. |Order Dtd. 2025- (Se:
14900/202521.02.2025 "2 > °, |P. K. MISHRA Ce 0515 No-
110)
CMP- COURT NO. Order Dtd. 2025- (Se:
14901/202521.02.2025 |50 . L. K. NAYAK Te 050 Tfé;




)2

(Sez

CMP- COURT NO. Order Dtd. 2025-
14902/202521.02.2025 o070 . L. K. NAYAK Te 050 No-
110)
CMP- COURT NO. Order Dtd. 2025- (Se:
14903/2025|21.02.2025 1272025 KSHITISH 10 02-19 No-
110)
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se:
14904/202521.02.2025 |Jo 0> . |A. K. PANDA o 0oss R ANCH- 28;
WP (C) - COURT NO. Order Dtd. 2025- (Ses
14905/2025|21.02.2025 5114/2025 A- K. PANDA 10 02-18 28;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14906/202521.02.2025 |l. 0’00 . |A. K. PANDA o 0oss 28;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
14907/202521.02.2025 |} <o’° . |L. D. PANDA 5 0oss 28;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
14908/202521.02.2025 |}, o~ . [R. C. MUDULI > oLD 0os8 Zg;
WRIT (se.
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH -
14909/2025(21.02.2025 |Joo- . [R. C. MUDULI > oLD 0os8 (DTVISTON Tgl)

BENCH-1)

WP (C) - COURT NO. Order Dtd. 2025- (Se:
14910/202521.02.2025 [Tc, " |[BIKRAM BEHERA > oip 0oss TSI)
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
14911/2025(21.02.2025 |)-20)° . [R. K. SAHU > oLD 0oss R ANCH-T Tg)
WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se:
14912/202521.02.2025 )02 . M. R. ROUTRAY > oLD 0oss ERANCH-1 e
WP (C) - COURT NO. |order Dtd. 2025- (Se:
14913/202521.02.2025 |jooc’o 0 . M. R. ROUTRAY > oLD 0oss R
(Se:
WP (C) - ANTL KUMAR COURT NO. |Order Dtd. 2025- |WRIT ©
14914/2025121.02.2025 1,41 675025 |pas 2 OLD 02-18 BRANCH-3 Ti)
(Sec
WP (C) - ANTL KUMAR COURT NO. Order Dtd. 2025- ©
14915/2025121.02.2025 154155025 |pas 2 OLD 02-18 Ti)
(Sec
WP (C) - ANTL KUMAR COURT NO. |Order Dtd. 2025- |WRIT ©
14916/2025121.02.2025  1h66/2025 |pas 2 OLD 02-18 BRANCH- 3 Ti)
WP (C) - ANTL KUMAR COURT NO. |order Dtd. 2025- |[WRIT (Se:
14917/2025121.02.2025 1,051 /2025 |pas 2 OLD 02-18 BRANCH-2 [No-¢
(Se:
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
14918/2025 21.02.2025 |) 000 . K. C. PANDA > oLD 0oss R ANCH- 28)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14919/202521.02.2025 | 500" 50,5 (A- K. PANDA > OLD 02-18 28;
3 [14920/2025[21.02.2025  [wp(C) - ANIL KUMAR COURT NO. [Order Dtd. 2025- |WRIT (Ses




)4

)5

)6

)7

4759/2025 |DAs 2 OLD 02-18 BRANCH-8 |No-
40)
(Sec
TRPCRIL- SRINIBASH COURT NO. Order Dtd. 2025-
14921/202521.02.2025 || >0 OHANTY Y 0oess 28)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
14922/2025|21.02.2025 5411/2025 K- K. NATH 14 02-20 28;
CRLMP- COURT NO. Order Dtd. 2025- (Ses
14923/202521.02.2025 o000 B. SWAIN Y 0950 Zg;
CMP- COURT NO. Order Dtd. 2025- (Se:
14924/2025|21.02.2025 1421/2024 P+ NAYAK 14 02-20 28;
CMP- COURT NO. Order Dtd. 2025- (Se:
14925/202521.02.2025 |',°7 0, |D. NAYAK i 0550 28;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
14926/2025 21.02.2025 |/ o">0  [KSHITISH Le S 28;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
14927/202521.02.2025 |J¢o o [P. K. ROUTRAY Ce otiaps 28;
CRLMC- COURT NO. Order Dtd. 2025- (Se:
14928/2025 21.02.2025 |00 IN. SAHOO Le 0515 28;
(Se:
CRLMC- BRAHMANANDA COURT NO. Order Dtd. 2025-
14929/2025(21.02.2025 [0~ o | Ce 0550 28)
(Sez
CRLMC- PRASANTA COURT NO. |Order Dtd. 2025-
14930/2025121.02.2025 1515, 7055  |KUMAR ROUTRAY 15 02-20 28;
(Sez
WP (C) - SATYA PRIYA COURT NO. Order Dtd. 2025- ©
14931/2025121.02.2025 1) 4556/2024 |samanTA 15 02-19 ﬁg)
(Sec
WP (C) - MANOJ KUMAR COURT NO. Order Dtd. 2025- |[WRIT ©
14932/2025121.02.2025 | 1507 /5025 |navax 15 02-18 BRANCH-3 gg)
WP (C) - MANOJ KUMAR COURT NO. |order Dtd. 2025- |WRIT (Se:
14933/2025121.02.2025 |/557 /5005 |navax 15 02-18 BRANCH-1 |No-
CRLMC- COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:
14934/202521.02.2025 | ,>0'>0 o |B.SINGH o 0308 s Nee
WP (C) - COURT NO. Order Dtd. 2025- |WRIT (Se:
14935/202521.02.2025 ;o200 M. K. NAYAK o 0oss ERANCH-1 e,
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
14936/2025121.02.2025 | .37 50,5 (D- K. DEHURY 10 02-18 BRANCH-7 Eg)
CMP- COURT NO. |Order Dtd. 2025- |WRIT (Se:
14937/202521.02.2025 | """ 0, |S.CHOUDHURY o 0oss R ANCH-€ gz;
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
14938/202521.02.2025 |c0, % o |G. SUNDARA . 0520 N

13)




(Se:
WP (C) - COURT NO. Order Dtd. 2025- |WRIT ©
2 |14939/202521.02.2025 |} oo, 0,0 |T.B.KAR : 050 R ANCH-8 28)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
13 /14940/2025|21.02.2025 498472025 |G- JAYASINGH ‘ 02-19 28;
WP (C) - COURT NO. [Order Dtd. 2025- (Ses
4(14941/2025(21.02.2025 302", [P. K. DASH . 0515 28;
(Se:
WP (C) - COURT NO. Order Dtd. 2025- |WRIT ©
5 |14942/2025 (21.02.2025 ;o000 0o |S.RAY 50 0315 ERANCH- zg)
SANTOSH (Se:
6(14943/2025(21.02.2025 [y2 (0" CHANDRA COURT NO. Draer Dtd. 2025 No-
ATABUDHT 42)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT ©
7 (14944/2025(21.02.2025 |70 20" |H.K.DASH . 0515 ERANCH-4 22)
CRLMC- COURT NO.|Order Dtd. 2025- |[CRIMINAL |(Se
8 |14945/202521.02.2025 | o000 |P.K.MISHRA . 0950 s .
CRLMC- COURT NO.|Order Dtd. 2025- |[CRIMINAL |(Se:
9 (14946/2025(21.02.2025 [ 25050 . [A.K. SWAIN 5 0301 s oo
CRLMC- COURT NO.|Order Dtd. 2025- |[CRIMINAL |(Se:
)
0 (14947/2025(21.02.2025 [0 L o |S.DAS 5 0550 e R
CRLMC- COURT NO.|Order Dtd. 2025- |[CRIMINAL |(Se:
)
1 |14948/202521.02.2025 | [7000 o o |P.K.BEHERA 5 0550 nrsc .
(Sec:
WP (C) - SOUMYA COURT NO. |Order Dtd. 2025- [WRIT
) -
2 14949/2025121.02.2025 |/937/5025 |SARATHI DAS 2 OLD 02-18 BRANCH-5 gi)
CRLMC- COURT NO. |Order Dtd. 2025- |[CRIMINAL |(Se
)
'3 |14950/2025|21.02.2025 |00~ o |U.C.DORA > oLD 0550 e R
WP (C) - BISWAJIT COURT NO. |0Order Dtd. 2025- (Se
)
4 114951/2025121.02.2025 |5, 49/2025 |saHOO 2 OLD 02-20 No-
CRLMC- COURT NO.|Order Dtd. 2025- |[CRIMINAL |(Se:
)
5 (14952/2025(21.02.2025 757070 o [M.K.MOHANTY > oup 0301 s e
WRIT (se.
WP (C) - KANTHAMANT COURT NO. Order Dtd. 2025- |[BRANCH C
) —
6 14953/2025121.02.2025  14950/2025 |sAHOO 6 03-12 (DIVISION ng)
BENCH-1)
CRLMC- COURT NO. [Order Dtd. 2025- (5es
) ° ° —
7 (14954/2025|21.02.2025 |70 |T.PLKAR . 0550 No
102)
(Se:
WP (C) - B. R. COURT NO. Order Dtd. 2025- |WRIT
) —
8 114955/2025121.02.2025 131114 /2024 |SENAPATT 6 02-20 BRANCH-4 Tg)
CRLMC- COURT NO. [Order Dtd. 2025- (5es
) * * -
9 (14956/2025(21.02.2025 |5/ 00 |T.BAG : 0550 Tg)
CRLMC- COURT NO. [0rder Dtd. 2025- [CRIMINAL |(Se:
80 14957/2025(21.02.2025 | ;50 |B.N.SAHU o 0515 e R
CRLMC- COURT NO.|Order Dtd. 2025- |[CRIMINAL |(Se:
31 114958/2025|21.02.2025 2395/202, |F-SETHY 10 02-19 MISC N
32 (14959/2025(21.02.2025  [WP(C) - (CHHABI RANA COURT NO.|Order Dtd. 2025- [WRIT (Se:




4798/2025 10 02-18 BRANCH-3 |No-

33)

FAO- COURT NO. 0rder Dtd. 2025- | 15C: (Se

14960/2025|21.02.2025 529/2023 |S-K.SAHOO C. 23 02-18 APPEAL No-:
SEC.

FAO- COURT NO. |Order Dtd. 2025- |ioe: (Se:

14961/202521.02.2025 [S°7 0 - |B.MOHANTY C. 3 0718 APPEAL | °~
SEC.

RVWPET- COURT NO. |Order Dtd. 2025- [CIVIL (Se:

14962/2025|21.02.2025 223/2018 |B-K-.DALAI C. 23 02-17 REVISION [No-:

JCRLA- COURT NO. |Order Dtd. 5000- [CRIMINAL |(Se:

14963/2025|21.02.2025 88 /2024 S.K.ROUTRAY [C. 7 01-01 APDEAL No-i

(Se:

WP (C) - COURT NO. Order Dtd. 2025- [WRIT N

14964/202521.02.2025 |32 00 o |S.K.SUNDARA |C. . 09-07 ERANCEH-] Tg)

(Sec

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14965/202521.02.2025 |32 00 o |L.D.PANDA C. . 0907 ERANCH-7 Tg)

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Se

14966/202521.02.2025 |30 70 o |D.SAMAL C. . 07—0e BRANCH-2 Noet

(Sec

WP (C) - COURT NO. |Judgement Dtd.  |[WRIT °

14967/202521.02.2025 ), 20" ) |R.M.NAYAK C. . 0250210 R ANCH-3 gg)

WP (C) - COURT NO. |Judgement Dtd WRIT (Se:

14968/202521.02.2025 |25 -0" 0 [R.M.NAYAK C. ; 0250910 R ANCH-3 gg;

WP (C) - COURT NO. Order Dtd. 2025- |WRIT (Ses

14969/2025 [21.02.2025 |3 00 oo~ [M.R.BARIK C. . 0ro11 ERANCH-S g;;

(Se:

WP (C) - COURT NO. |Judgement Dtd.  |[WRIT ©

14970/202521.02.2025 5o oo, 0o |L.N. SAHOO C. - 0250912 R ANCH-3 gg)

CRLMC- COURT NO. Order Dtd. 2025- (Se:

14971/202521.02.2025 |00 -0 o |A.K.MISHRA  |C. ; 0950 gg;

_ SANTOSH B (Se:

14973/2025(21.02.2025 ;2 (5" lchanpra c. COURT NO. Drdet Dtd. 2025 No-

ATABUDHT 33)

(Se:
WP (C) - COURT NO. Order Dtd. 2025- [WRIT

14974/202521.02.2025 ;-0 o, [R K BARIK C. . 0918 R ANCH- gz)

WRIT (se

WP (C) - COURT NO. Order Dtd. 9999- |BRANCH ‘

14975/202521.02.2025 |[77000 - R K BARIK C. oc a1 (DTVISTON Ti6)

BENCH-2)

(Se:

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

14976/2025(21.02.2025 5152/2025 |F K JENA C. 5 02-20 BRANCH-3 Tg)

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Se:

14977/2025121.02.2025  |go/ 0505, |S K SWAIN C. 5 02-18 BRANCH-1 [No--

WP (C) - COURT NO. |Order Dtd. 2025- (Se:

14978/2025|21.02.2025 4807/2025 |G D MALLICK [C. 5 02-20 No-

1 (14979/2025[21.02.2025  [WP(C) - [P. K. MOHANTY [C. COURT NO.|Order Dtd. 9999- [WRIT | (Se:




> 6

7

4616/2025 2 OLD 12-31 BRANCH-7 |No-

48)

(Sez

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -

14980/2025|21.02.2025 2600/2025 |P K MOHANTY > OLD 02-20 BRANCH-3 Ti)

WP (C) - COURT NO. [Order Dtd. 2025- |WRIT (Ses

14981/2025121.02.2025 1 649/2025 |6 D MALLICK 2 OLD 02-20 BRANCH-1 |No-:

(Sec

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -

14983/2025(21.02.2025 4350/2025 S.MITRA 2 OLD 02-20 BRANCH-7 Eg)

WRIT (Se:

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ¢

14984/2025|21.02.2025 4887 /2025 P K MOHANTY 2 OLD 02-20 (DIVISION T85)
BENCH-1)

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT (Se:

14985/202521.02.2025 3240/2025 S.K.RATH 2 OLD 02-20 BRANCH-1 |No-:

CONTC- COURT NO. [0rder Dtd. 2025- (Se:

14986/2025(21.02.2025 5810/2024 B D BISWAL 2 OLD 02-20 CONTEMPT No--

(Se:

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -

14988/2025(21.02.2025 23132/2016 S K RATH 2 OLD 02-19 BRANCH-7 Tg)

WP (C) - COURT NO. Order Dtd. 2025- (Se:

14989/2025(21.02.2025 93520/2024 R.K.BARIK 2 OLD 0220 TS;

(Sez

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT

14990/2025(21.02.2025 5173/2025 P K JENA 5> OLD 02-20 BRANCH-5 gi)

(Se:

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -

14991/2025(21.02.2025 4822 /2025 K.PARIDA 5 OLD 02-20 BRANCH-8 28)

(Sez

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT -

14992/2025(21.02.2025 9580/2024 P K MISHRA > OLD 02-20 BRANCH-8 gg)

WPC (OA) - COURT NO. [0rder Dtd. 2025- (Se:

14993/2025(21.02.2025 2157/2019 L D PANDA 2 OLD 02-18 OA Branch No—-

WP (C) - COURT NO. [0rder Dtd. 2025- (Se:

14994/2025(21.02.2025 31556/2024 T.MISHRA > OLD 02-20 No--

WRIT (Se:

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N

14995/2025(21.02.2025 5070/2025 R.SAMAL 2 OLD 02-20 (DIVISION T83)
BENCH-1)

WPC (OA) - COURT NO. Order Dtd. 2025- (Sec

14996/2025121.02.2025  |,, 5 5019 (b D PANDA 5 OLD 02-18 OA Branch |~

WPC (OA) - COURT NO. Order Dtd. 2025- (Sez

14997/2025|21.02.2025 2050/2016 |0 SAHOO 5 OLD 02-17 OA Branch o~

WRIT (Se:

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N

14998/2025(21.02.2025 5072/2025 R.SAMAL 2 OLD 02-20 (DIVISION T83)
BENCH-1)

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT (Se:

14999/2025/21.02.2025 14470/2024 MANAS PATI 5 OLD 02-19 BRANCH-7 [No-:

WP (C) - COURT NO. Order Dtd. 2025- (Sec

15000/2025|21.02.2025 4770/2025 |F-L-MISHRA 5 OLD 02-20 No-:




)1

CRA- COURT NO. |Order Dtd. 2025- |CRIMINAL |(Sex:
15001/2025(21.02.2025 55/1993 P.K.MOHANTY 5 OLD 02-17 APPEAL No-:
BIBHUTI _
15002/2025 21.02.2025  |Jpceto0 o [RANJAN SOURS NO. Prder Drd. 20257 lparp-1 |15
MOHANTY ‘
RSA- Order Dtd. 9999- |SECOND (Ses
15004/202521.02.2025 |, 0, T K MOHANTY DR (J) 12-31 APPEAL No--
BLAPL- COURT NO. Order Dtd. 2025- (Ses
15005/2025(21.02.2025 3656/2024 |F-K-JENA 12 04-04 No--
ABLAPL- PRAKASH COURT NO. |Order Dtd. 2025- (Se:
15006/2025121.02.2025 |1 799/5025 |CHANDRA DASH 17 04-21 BAIL-L No-:
MACA- COURT NO. |Order Dtd. 2025- (Se:
15007/202521.02.2025 [0, |D.SAMAL 17 02-19 No.
RSA- ASHOK KUMAR Order Dtd. 2025- |SECOND (Sec
15008/2025121.02.2025  [531 /5053  |saranGI PR () 05-05 APPEAL No-
MACA- Order Dtd. 2025- (Sec:
15009/2025|21.02.2025 1301/2024 G.JAYSINGH DR (J) 02-19 No-
MACA- COURT NO. Order Dtd. 2024- 15C: (Se:
15011/202521.02.2025 |, 00,0 o [M.MISHRA 25 12-14 APPEAL No-1
SEC.
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Se:
15012/202521.02.2025 |05 404 |S K NATH 25 02-12 BRANCH-1 |No--
MACA- COURT NO. |Order Dtd. 2025- (Sec
15013/202521.02.2025 [0, ,,  [M.PATI 25 02-19 No-
MACA- COURT NO. |Order Dtd. 2025- (Se:
15014/2025|21.02.2025 953/2024 S.SWAIN o5 02-19 No-
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Se:
15015/202521.02.2025 oo’ 0o [RABI SAMAL g 02-18 BRANCH-7 |Noo:
CONTC- COURT NO. |Order Dtd. 2025- (Se:
15016/2025|21.02.2025 |20 o, |P.SETHY b 02-20 No-!
(Sec:
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT -
15017/2025|21.02.2025 2760/2020 H K MOHANTA o5 02-18 BRANCH-4 Tg)
ABLAPL- COURT NO. |Order Dtd. 2023- (Se:
15018/2025|21.02.2025 14495/2023 S SAMAL 19 19-11 BAIL-2 No—¢
CHIEF
RSA- i o Order Dtd. 9999- |SECOND (Sec:
15019/202521.02.2025 |00 o0 5 |S K MOHANTY JUSTICE'S | /- "2 APDEAL No—:
COURT
WRIT
CHIEF (Se:
WP (C) - .o |Order Dtd. 2025- |BRANCH -
15020/2025(21.02.2025 5045/2025 |F L MISHRA ggS;$CE S 102-20 (DIVISION T83)
BENCH-1)
CHIEF (Se:
WP (C) - Order Dtd. 2025- [WRIT
15021/202521.02.2025 J P KAR JUSTICE'S No-
35550/2020 COURT 02-20 BRANCH-5 22)
CHIEF (Se:
15022/202521.02.2025 | S0C0 R, K. BARIK JusTICcE's OFASE Prd- 2025 No-
COURT 22)
(Se:
CRLREV- DEBI PRASAD COURT NO. |Order Dtd. 2025-
15023/2025(21.02.2025 583/2024 DASH 6 02-13 gg;
2 [15024/2025[21.02.2025 |[ABLAPL-  [S. CHOUDHURY COURT NO. [Order Dtd. 2025- [BAIL-2  |(Se:




| | 11748/2025 | 6 02-20 No-¢
(Se:

ABLAPL- COURT NO. Order Dtd. 2025-
3 |15025/2025 21.02.2025  [co)"0 0 |P.K.MISHRA > oip 0150 BATL-1 Tg;
BLAPL- COURT NO. Order Dtd. 2025- (Se:
4 |15027/2025 (21.02.2025 00 o [K.DAS > oip 0550 Tg;
BLAPL- COURT NO. Order Dtd. 2025- (Ses
)5 115028/2025|21.02.2025 1209/2025 |B-DAS 5 OLD 02-19 BAIL-1 No-t
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
6 |15029/2025 (21.02.2025  [[o02" 00 o [B.DAS = 0408 Nee,
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
)7 115030/2025|21.02.2025 13238/2024 R-K-PATTNAIK 17 02-20 No-1
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
8 |15031/2025 (21.02.2025 o' . |P.K.BARIK = 0950 e
(Sez

ABLAPL- COURT NO. Order Dtd. 2025-
9 |15032/2025 (21.02.2025 0"~ . |D. SAMAL L 0550 BATL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
0 |15033/2025 (21.02.2025 ([~ |B.BEHERA s 0950 BATIL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
)1 |15034/202521.02.2025 [0 R.K.BARIK i e Ti;
WP (C) - COURT NO. Order Dtd. 2025- (Se:
2 |15035/2025 (21.02.2025 |50l 0,, [P K DAS L 0501 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (See
)3 |15036/2025 |21.02.2025 |1,/ . |B.TRIPATHY i 0550 BATIL-1 Tg;
BLAPL- COURT NO. Order Dtd. 2025- (Se:
4 |15037/202521.02.2025 |00 " o, [RK MALLICK i 0501 Tg;
FAO- COURT NO. |Order Dtd. 2025- (Se:
5 |15038/2025 (21.02.2025 |, g0 50,, B K SETHI O 0515 Tg;
WRIT (se.
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
6 |15039/2025 |21.02.2025 |1 00> 0, |J BEHERA i 0901 (DTVISTON Tzl)

BENCH-3)

BLAPL- COURT NO. Order Dtd. 2025- (Se:
)7 |15040/2025 (21.02.2025 |20 00 [RK MALLICK > oLD 0901 Tgi)
(Sez

CMP- BISWAJIT COURT NO. Order Dtd. 2025-
)8 |15041/2025121.02.2025 11115 /5024 |MOHAPATRA 10 03-27 T;I)
WP (C) - COURT NO. Order Dtd. 9999- (Se
)9 115042/2025|21.02.2025 30275/2024 N MALLICK 5 12-31 No-
121)
BLAPL- COURT NO. Order Dtd. 2025- (Se:
0/15043/2025 (21.02.2025 |2 © o, [RK MALLICK i 0901 No-
121)
1[15044/2025[21.02.2025 [wp(C) - K C SAMAL COURT NO. [0rder Dtd. 2025- [WRIT | (Ses




132141/2024 | 12 02-19 BRANCH-1 |No-:
(Se:
ABLAPL- COURT NO. Order Dtd. 2025-
15045/202521.02.2025 [[U0% 0 [R R NAYAK P 0550 BATL-2 TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
15046/2025 21.02.2025 [/2)," > . |U.DAS i Ty BATL-2 R
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
15047/2025 21.02.2025 |/o"," >0 . |P BEHERA i 0950 R
(Sec
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT
15048/202521.02.2025 |, o~)° . |G D MALLICK = 0515 R ANCH-G T§>
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
15049/202521.02.2025 [[020 " B K PANDA L 0550 BATL-2 Ti;
(Se:
ABLAPL- RABINDRANATH COURT NO. Order Dtd. 2025-
15050/202521.02.2025 [0 700 o [ o 0550 BATL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15051/2025 21.02.2025 [/-20 > . |P.K.MISHRA i S BATIL-1 Tg;
WRIT se
WP (C) - PURNA CHANDRA COURT NO. |Order Dtd. 2025- |[BRANCH ‘
15052/2025121.02.2025 |1 ¢4/2025 |MISHRA 17 02-19 (DIVISTON Ti7)
BENCH-3)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15053/2025 21.02.2025 [/'200" > . |PK PANI = 0550 BATL-2 TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15054/2025 |21.02.2025 |/~ . |D.K.BEHERA i oty TZ;
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH N
15055/2025 |21.02.2025  |Jo 0 o0, M. NAYAK i oty (DTVTSTON T83)
BENCH-1)
(Se:
WP (C) - KISHORE KUMAR COURT NO. Order Dtd. 2025- ©
15056/2025121.02.2025 |, 0006 /2024 IMISHRA 17 02-19 TSB)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
15057/2025 |21.02.2025 |22 0 MR SAHOO = 0950 BATL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15058/2025 21.02.2025 [ 2" |U.DAS i 050 Ti;
(Se:
ABLAPL- SUBRAT KUMAR COURT NO. Order Dtd. 2025-
15059/2025(21.02.2025 750 oD e 0550 Ti;
ABLAPIL- COURT NO. |Order Dtd. 2025- (Se:
15060/2025 (21.02.2025 /700"~ MR SAHOO i 0950 Ti;
WP (C) - COURT NO. Order Dtd. 2025- |WRIT (Se:
15061/2025(21.02.2025 2708/2025 [PHARAT BEHERA 17 02-19 BRANCH-2 [No—f
WP (C) - COURT NO. |order Dtd. 2025- |WRIT (Se:
15062/202521.02.2025 |/ 00”0 A, K. NAYAK = 0515 eRANCH  INes




30

31

32

(DIVISION 121
BENCH-3)
ABLAPL- JAYAKRISHNA COURT NO. |order Dtd. 2025- (Se:
15063/2025121.02.2025  |15¢9 /5025 |MOHAPATRA 17 04-21 BATL-1 No-
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
15064/202521.02.2025 oo [B.SAHOO i S e
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
15065/2025 21.02.2025  [[-%" " . |PK MOHANTY = 0950 e
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT
15066/2025 21.02.2025 |, 2/ 0 . |S BARDHAN . ane R ANCH-S 23)
(Sez
ABLAPL- JAYAKRISHNA COURT NO. |Order Dtd. 2025-
15067/2025121.02.2025 |55 5005 |MOHAPATRA 6 02-20 Z?;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
15068/2025 21.02.2025 [0 " |AK MOHANTY = 0550 23;
WRIT
CHIEF (Sez
WP (C) - .. |order Dtd. 2025- |BRANCH ©
15069/202521.02.2025 |jcocr” ., [B. K. PANDA gg§;$CE S|03e79 (DTVISTON ng)
BENCH-1)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
15070/2025 21.02.2025 [,c.° . |B.K.DALAI > oLD 0313 No-
102)
CMP- COURT NO. Order Dtd. 2025- (Se:
15071/2025 |21.02.2025  |7o°0 A MOHANTY o i No-
102)
(Se:
BLAPT,~ JAYAKRISHNA COURT NO. Order Dtd. 2025-
15072/2025 |21.02.2025 | /o oooc oot 0 0550 BATIL-1 TZ;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
15073/2025 21.02.2025 |20~ . |DP DASH o 0550 TZ;
WP (C) - COURT NO. |Order Dtd. 2025- (Se:
15074/2025 |21.02.2025 [Jo 000 M. R. SAHOO o 0oy TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15075/202521.02.2025 |20~ R.K.BARIK o otiap TZ;
CMP- COURT NO. Order Dtd. 2025- (Se:
15076/202521.02.2025 |7 0, |S S MOHAPATRA 0 0950 TZ;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
15077/2025|21.02.2025 1763/2025 PP DASH 10 02-20 TZ;
(Se:
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT ©
15078/202521.02.2025 220 o, |S. DAS > oip e R ANCH-] Tg)
WP (C) - COURT NO. Order Dtd. 2025- (Se:
15079/202521.02.2025 |coo)° . T BAG > oLD 0950 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
15080/2025 21.02.2025 [/200 0 . |G SAHOO = 0950 e




18)

(Se:
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
15081/202521.02.2025 |1, <", P. L. MISHRA L 050 RANCH-€ 22)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15082/2025|21.02.2025 1755/2025 |CC JENA 17 02-20 22;
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se:
15083/202521.02.2025 |o. )0 . |J SAHOO . 030a R ANCH_S gi;
ABLAPL- COURT NO. Order Dtd. 2025- (Ses
15084/202521.02.2025 [0 % " |HK DASH L 0550 gi;
TRPCRL- COURT NO. Order Dtd. 2025- (Se:
15085/202521.02.2025 |1 50 A. MOHANTY T 0550 gi;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
15086/2025 21.02.2025 /2" . |PK JENA Y 0950 gi;
TRPCRIL- COURT NO. Order Dtd. 2025- (Se:
15087/202521.02.2025 |10 50 A. MOHANTY T 0550 gi;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
15088/2025 21.02.2025 [[2" " . |S MOHARANA T 0550 BATL-2 Tz;
(Sec
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT ©
15089/2025 (21.02.2025 [ o2 M. R. SAHOO > oup It R ANCH-G gz)
ABLAPL- BIJAY KUMAR COURT NO. |order Dtd. 2025- (Se:
15090/2025121.02.2025 |50, /5005 |BEHERA 2 OLD 02-20 BAIL-1 No-
(Sez

ABLAPL- COURT NO. |Order Dtd. 2025-
15091/202521.02.2025 [[/220° " . N SAHOO o 0550 BATL-1 T§;
(Se:
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT ©
15092/2025 |21.02.2025 [Soo0)o 0, M. R. SAHOO > oup oo R ANCH-8 ﬁ;)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15093/202521.02.2025 ['02" " D SAMAL > oip 0550 BATIL-1 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15094/202521.02.2025 |27 0. |H. K. PATRA > oLD 0515 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
15095/2025121.02.2025 [0 o 50,5 D SAMAL 5 OLD 02-20 BAIL-1 Tg;
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
15096/2025(21.02.2025 14306/2024 |- L- MISHRA > OLD 02-19 BRANCH-6 22)
(Sec

CRLMC- LOKANATH COURT NO. Order Dtd. 2025-
15097/2025121.02.2025 |30, /5024 |saBOO 2 OLD 02-19 22;
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
15098/202521.02.2025 [/o)""7 . |D SWAIN = 0515 BATL-1 Nes




13)

(Se:

WP (C) - LOKANATH COURT NO. |Order Dtd. 2025- N

15100/202521.02.2025 1556472025 |san00 17 02-19 Tg)

WP (C) - COURT NO WRIT (Ses

15101/2025/21.02.2025 5111/2025 J SAHOO 6 BRANCH-5 1;1(;)—

CRLMC- COURT NO. |order Dtd. 2022- |[CRIMINAL |(Se:

15102/2025|21.02.2025 854/2022 |F- K- MOHANTY 10 09-24 MISC No-:

ABLAPL- COURT NO. Order Dtd. 2025- (Sec

15103/2025|21.02.2025 1718/2025 NK ROUT 10 02-20 No-:

CcMP- HRUDANANDA COURT NO. |order Dtd. 2025- (Se:

15104/2025/21.02.2025 | )54 5025  |MOHAPATRA 10 02-19 No-!

(Se:

WP (C) - COURT NO. |0order Dtd. 2025- |[WRIT ©

15105/202521.02.2025 [,7 = > - |U DAS 0 0718 R ANCH-6 T2>

ABLAPL- COURT NO. |order Dtd. 2025- (Se:

15106/2025 21.02.2025 | 2200 D SAMAL oo oot BATL-2 | %

ABLAPL- COURT NO. |order Dtd. 2025- (Se:

15107/2025 21.02.2025 | 1/ds/»0p4 M-BEHERA o S BATL-1 | >

ABLAPL- COURT NO. Order Dtd. 2025- (Ses

15108/202521.02.2025 700700 o D SAMAL 70 0950 R

ABLAPL- DILLIP KUMAR COURT NO. |order Dtd. 2025- (Se:

15109/202521.02.2025 /0, 5055  |MALLICK 10 02-19 No-:

(Se:

WP (C) - KHIROD COURT NO. |Oorder Dtd. 2025- |[WRIT ©

15110/2025121.02.2025 |/ 005/5025 |cHANDRA MAJHI |C 10 02-14 BRANCH-8 28)

ABLAPL- COURT NO. Order Dtd. 2025- (Se:

15111/2025/21.02.2025 1665/2025 M MOHANTY 10 02-20 128)—

B BIKASH B (Se:

15112/2025(21.02.2025 ?2;252025 CHANDRA ESURT NO- ggfig brd. 2025 No-

PARIJA 40)

WP (C) - COURT NO. Order Dtd. 2025- (Se:

15113/202521.02.2025 |52 co0" 0, [A B MALLICK 0 0920 28;

ARLAPL- COURT NO. |order Dtd. 2025- (Se:

15114/2025 |21.02.2025 |7, "0~ o |SK SAHU o 050 BATL-2 R

ABLAPL- COURT NO. Order Dtd. 2025- (Sez

15115/2025(21.02.2025 14951/2024 R-K-MALLICK 10 02-18 Moot

WRIT (se:

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH =

15116/2025/21.02.2025 4751/2025 P K SINGH 10 02-20 (DIVISION 1]\-Tc1>1)
BENCH-2)

BLAPL- COURT NO. Order Dtd. 2025- (Se:

15117/2025121.02.2025 11569/2024 A. MOHANTY 10 02-20 No-

111)

ABLAPL- COURT NO. Order Dtd. 2025- (Se

15119/2025121.02.2025  [/'n o 50,5 [B-SAHOO 10 02-17 No-

111)

BLAPL- COURT NO. Order Dtd. 2025- (Se:

15120/2025|21.02.2025 13151/2024 |SUVENDU BARIK 10 02-20 TTI)




(Sez
WP (C) - COURT NO. |Order Dtd. 2025- ©
6 [15121/2025|21.02.2025 |77 o7 o, [H. K. PATRA o 0513 No
111)
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
37 |15122/2025121.02.2025 1592/2025 S.SAMAL 10 02-17 No-
111)
TRPCRL - P. B COURT NO. |Order Dtd. 2025- (Se:
38 115123/2025121.02.2025 17/2025 SENAPATT 14 04-04 Ti;)
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
39 115124/2025121.02.2025 2329/2025 M. SAHOO 10 03-03 BRANCH-7 ZZ)
ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se:
0 |15125/2025 |21.02.2025 (] 5> - |S. CHOUDHURY 7o 0515 BATL-1 R
ABLAPL- COURT NO. |0order Dtd. 2025- (Se:
1 15126/2025 21.02.2025 )" > [R.K.MALLICK o 05e1n BATL-2 R
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
2 (15127/2025 21.02.2025  [7C' oo |D.BARIK T 0d-21 N
WP (C) - COURT NO. |order Dtd. 2025- (Se:
3 15128/2025 21.02.2025 | Jooe’ 0o, M K MOHANTY T 09-17 Moo
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
4 15129/2025 (21.02.2025  [7c oo |D.BARIK T 04-21 Moo
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT =
)5 [15130/2025 21.02.2025 g0 0 0, [N SAHOO c 03-03 ERANCEH-4 gg)
ABLAPL- COURT NO. |Order Dtd. 2025- (Se:
6 |15131/2025(21.02.2025 | 75'g" - - |S. CHOUDHURY c 09-19 gg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
)7 115132/2025|21.02.2025 (] 35700 - |S. CHOUDHURY S 0405 BATL-1 Tg;
(Se:
WP (C) - SRINIBASH COURT NO. |Order Dtd. 2025- =
8 115133/2025121.02.2025 ) /95/5005 |MOHANTY 14 02-20 Tg)
(Sez
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
)9 |15134/2025121.02.2025 5259/2025 D K MOHANTY 5 03-24 BRANCH-5 Ig(i)
(Se:
BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
)0 115135/2025(21.02.2025 635/2025 PRADHAN 5 02-20 I;I(i)—
(Sec
BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
)1 |15136/2025121.02.2025 622/2025 PRADHAN 5 02-20 1;;_))—
(Sez
CMP- TRILOCHAN COURT NO. |Order Dtd. 2025-
2 |15137/2025121.02.2025 |1 55/2024 |PANIGRAHI 5 02-20 gi;
(Se:
ABLAPL- S. R. COURT NO. Order Dtd. 2025-
)3 /15138/2025121.02.2025 1766/2025 |PATTNAIK 17 04-17 BAIL-2 I]\_TCO))
(Sez
ABLAPL- SAROJ KUMAR COURT NO. |Order Dtd. 2025-
)4 |15139/2025121.02.2025 1749/2025 |DASH 17 02-20 1]\_18)_
)5 [15140/2025(21.02.2025 |[ABLAPL-  |H. K. PATRA COURT NO. Order Dtd. 2025- | (Ses




1741/2025 17 02-20 No-

10)

6 15141/2025 [21.02.2025 72200 |6, K. PATRA COURT No. Prder Dtd. 20257 lparp-1 (5%
7 |15142/2025|21.02. 2025 [PELREL= - |JRDUNATH COURT No. |Ordex Dtd. 2025~ g yy Iléj)
)8 115144/2025 [21.02.2025 ?SE§5§525 gﬁiggi;ﬂ igURT NO. 8;?;5 btd. 2025- %g?é
)9 115145/2025 |21.02.2025 ggég};o25 A. K. BEHERA EQURT NO. gzﬁig btd. 2025- EE;ECH_7 %2;6
0 /15146/2025(21.02.2025 ?iég>5025 EéﬁiiNDRA EOURT NO. ggfii btd. 2025- éi?é
TRIPATHY 18)

115147/2025|21.02.2025 ?SE§52625 giiggigH EOURT NO. g;ﬁ;g btd. 2025- %2;6
2 1514872025 121 02. 2025 ?2252;2024 iiig?RANJAN EOURT NO. 82?23 Dtd. 2025- %S?E
3 (15150/2025|21.02.2025 ?gé2>5025 gaiigDRA EOURT NO. ggfig btd. 2025- %2;6
4 /15151/2025(21.02.2025 ??2?52625 iAT?ﬁAIK EOURT NO. g;f;g btd. 2025~ Igar1y2 %2;6
515152/2025|21.02.2025 f?gé;OZS M. N. MOHANTY ngRT NO. g;fgg ptd. 2025- %2;6
chossuares ot onoas [arte, [ o, o v e o e |
7 |15155/2025|21.02. 2025 |PELRPL- |JRDUNATH COURT NO. (Order Dtd. 2025 gy 1y Iléj)
8 115156/2025|21.02.2025 ?§§§5§625 S. R. PANI Sogig NO. gg?gg btd. 2025~ lpa1r5 %;?E
9 15158/2025(21.02.2025 ?53?52625 SARAT DASH gogig NO. 8;?23 Dtd. 2025- lpa11 0 %E?E
0 115159/2025 |21.02.2025 ?352535024 S P MOHAPATRA gogig NO. ?ifgi Ptd. 2024~ %E?E
1 115160/2025 [21.02.2025 25432;2023 P DAS gogig NO. gg?gg btd. 2025- g§i§CH—7 é;?é
2 115162/2025 |21.02.2025 25??5;624 J BEHERA gogig NO. ?i?ii btd. 2024~ |pa11-2 %g?é
3 [15163/2025(21.02.2025 |[ABLAPL-  [K DAS COURT NO. [Order Dtd. 2025- | (Ses




14525/2024 2 OLD 02-19 No-
12)
ABLAPL- COURT NO. Order Dtd. 2024- (Se:
15164/2025(21.02.2025 2000 IS K DAS > oip ool Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se:
15165/202521.02.2025 [/ 00" K DAS > oip oinp Tg;
ABLAPL- COURT NO. Order Dtd. 2025- _ (Sec
15166/2025|21.02.2025 9467/2024 |G SRHOO 5 OLD 02-19 BAIL-1 No-1
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
15167/202521.02.2025 [0, >0, B DAS > oLD 0515 RN
ABLAPL- BTJAY KUMAR COURT NO. |order Dtd. 2025- (Se:
15168/2025121.02.2025  |1505/5055 |BEHERA 2 OLD 02-20 No-¢
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
15169/2025 21.02.2025 |22 . ANITA SAHOO > oup 0950 BATIL-1 e
FAO- TSWAR CHANDRA COURT NO. |order Dtd. 2025- (Se:
15170/2025121.02.2025  |/cq 5004  |saHOO ¢ 2 OLD 02-20 No-:
FAO- TSWAR CHANDRA COURT NO. |order Dtd. 2025- (Se:
15171/2025121.02.2025 )30 /5024 |sAHOO ¢ 2 OLD 02-20 No-
ABLAPL- JADUNATH COURT NO. |order Dtd. 2025- (Se:
15172/202521.02.2025 1415 5055 | pRADHAN 2 OLD 02-20 No-
ABLAPL- JADUNATH COURT NO. |order Dtd. 2025- (Se:
15173/202521.02.2025 154, 5055 |pRADHAN 2 OLD 02-20 No-:
ABLAPL- JADUNATH COURT NO. |order Dtd. 2025- B (Se:
15174/2025121.02.2025 |1501 /5055 |prADHAN 2 OLD 02-20 BAIL-1 No-
ABLAPL- JADUNATH COURT NO. |order Dtd. 2025- (Se:
15175/202521.02.2025 |54 /5025 |PRADHAN 2 OLD 02-20 No-:
ABLAPL- COURT NO. |order Dtd. 2025- (Se:
15176/2025 |21.02.2025 |/ 20 >0, |A. MOHANTY > orp oty RN
(Sec

ABLAPL- COURT NO. |Order Dtd. 2025-
15177/202521.02.2025 [0 7" |S. CHOUDHURY > oup 0550 BATL-2 Tg)
CRLMC- COURT NO. Order Dtd. 2025- (Se:
15178/2025 |21.02.2025 |-, 0 |s. CHOUDHURY i Sty Tg;
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
15180/2025 21.02.2025 |o o2)° . M. NAYAK Ce 0550 R ANCHS gi)
(Sez
WP (C) - NTRANJAN COURT NO. Order Dtd. 2025- [WRIT ©
15181/2025121.02.2025  14595/2025 |MALLICK 15 02-19 BRANCH-7 ﬁg)
CRLMP- COURT NO. Order Dtd. 2025- (Se:
15182/202521.02.2025 |-, ¢ G. N. BARIK 15 02-20 gg;
WP (C) - COURT NO. |Order Dtd. 2025- (Se
15183/202521.02.2025 |/ 700 . |K. C. SAMAL o 0405 Eg;
(Sez
WP (C) - JYOTT PRAKASH COURT NO. Order Dtd. 2025- [WRIT ©
15184/2025121.02.2025  14590/2025 |kar 21 02-18 BRANCH-4 T?)
14 [15186/2025(21.02.2025  [CRLMC- N. SAHOO COURT NO. [Order Dtd. 2025- (Ses




] 4526/2024 15 03-10 No-
17)
] CRLMC- COURT NO. Order Dtd. 2025- (Se:
15 115187/2025|21.02.2025 692/2025 |B- MOHANTY C.0. 15 02-20 T?;
] CRLMC- JADUNATH COURT NO. |Oorder Dtd. 2025- |CRIMINAL |(Se:
6 115188/2025121.02.2025 /5005 |prADEAN c.0. 15 02-19 MISC No- ¢
] WP (C) - COURT NO. |order Dtd. 2024- (Se:
17 115190/2025|21.02.2025 25332/2024 MADAN DAS C.0. 15 11-19 No-t
] CRLMC- PRADIPTA COURT NO. |order Dtd. 2025- (Se:
18 115191/2025121.02.2025 /o5 0005 |kuMAR MOHANTY |C- O 15 02-20 No- ¢
] CRLMC- ACHYUTANANDA COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:
19 115192/2025121.02.2025  |o5) 0655 [pATTANATK c.0. 15 03-04 MISC No-:
] CRLMC- ACHYUTANANDA COURT NO. |order Dtd. 2025- |CRIMINAL |(Se:
0 |15193/2025121.02.2025 |00 0055 [pATTANATK c.0. 15 03-04 MISC No-:
] CRLMC- PABITRA KUMAR COURT NO. |order Dtd. 2025- (Se:
1 [15194/2025(21.02.2025 oot o | c.o. Le 0550 RN
N FAO- COURT NO. |order Dtd. 2025- (Se:
2 15195/2025|21.02.2025 [, o¢" 0, |A. K. BARIK [C.O. Le 0950 RN
] FAO- ISWAR CHANDRA COURT NO. |order Dtd. 2025- (Se:
3 |15196/2025 (21.02.2025 |00 00, oo o c.o. Te 0550 R
N WP (C) - COURT NO. |order Dtd. 9999- (Se:
4 |15198/2025(21.02.2025 | 37occ 00, |T. SRHOO c.o. 20 Tooa1 R
] WP (C) - COURT NO. |order Dtd. 2025- (Se:
5 |15199/2025 (21.02.2025 |27 . |PK JENA c.o. 20 0550 R
] ABLAPL- COURT NO. |order Dtd. 2025- (Se:
6 [15200/2025(21.02.2025 |00 2 IS MOHANTY c.o. 20 0550 BATL-1 R
] (Se:
, WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
7 [15201/2025|21.02.2025  |c31 200 o |PK JENA c.o. 20 050 ERANCH-G T:)
] (Sez
, ABLAPL- SRINIBASH COURT NO. Order Dtd. 2025-
8 (15208/2025(21.02.2025 |00 0 S c.o. > oLD 0515 TZ;
N WP (C) - COURT NO. Order Dtd. 2025- (Se:
9 (15209/2025(21.02.2025 |07, o%> . |PK PANI c.o. > oLD 0515 TZ;
] (Se:
_ CRLREV- PRIYADARSHINT COURT NO. Order Dtd. 2025-
50 [15210/2025(21.02.2025 |22 00 0| o D (GO . 05l TE;
] WRIT (se.
_ WP (C) - JADUNATH COURT NO. Order Dtd. 2025- |BRANCH ©
1 |15211/2025121.02.2025 15006 /2024 |PRADHAN c.0. 6 02-20 (DIVISTON T83)
BENCH-1)
] (Se:
_ ABLAPL- ARUN KUMAR Order Dtd. 2025-
52 [14640/2025(21.02.2025 10000 o oonn GENERAL 0550 ng)
N WP (C) - SATYA PRIYA Order Dtd. 2025- (Se:
53 [14641/2025(21.02.2025 oo L o (o GENERAL 0515 ng)
N WPC (OAC) - |MANOJ KUMAR Order Dtd. 2023- (Se:
4 (14642/2025|21.02.2025 700 ST [ GENERAL 0103 OA Branch |~
55 [14643/2025(21.02.2025  |ARBA- [SURYAKANTA  |GENERAL Judgement Dtd.  |M.J.C.  |(Se




| | 110/2024  |[PALAI 2025-02-14 No-:
(Se:

: ABLAPL-  |RAJENDRA Order Dtd. 2025-
6 114644/2025(21.02.2025 1740/2025 |NARAYAN ROUT GENERAL 02-20 BAIL-1 Tg;
(Se:

: ABLAPL-  |RAJENDRA Order Dtd. 2025-
57 114645/2025|21.02.2025 49/2025 NARAYAN RouT |CENERAL 02-19 Tg;
(Se:
: WP (C) - DR. JITENDRA Order Dtd. 2025- [WRIT -
8 |14646/2025121.02.2025  115510/2024 [KUMAR LENKA |CoOERAD 02-18 BRANCH-8 |0
(Se:
: WP (C) - RAJAT KUMAR Judgement Dtd. WRIT -
59 |14648/2025 (21.02.2025 |/ 00 000 b GENERAL S R ANCH-4 Tg)
WP (C) - MANOJ RANJAN WRIT (Se:
/0 |14666/202521.02.2025 |1 ooh 0006 benunrTa GENERAL Entire Brief BRANCH-8 22;
(Sece

CRLMC- SORAJA KANTA Order Dtd. 2025-
/1 114673/2025(21.02.2025 279/2025 GOUDA GENERAL 02-20 IZ;)—
(Se:

ABLAPL-  |GOPAL PRASAD Order Dtd. 2025-
/2 |14678/202521.02.2025 |70 000 |0 GENERAL 0250 BAIL-1 Tg;
CRLREV- Judgement Dtd. CRIMINAL |(Se:
'3 14683/2025|21.02.2025 |- o \TARACHAND BAG |GENERAL 0250514 REVISION [Noe:
WP (C) - MANOJ KUMAR Order Dtd. 2025- |[WRIT (Se:
4 14684/2025(21.02.2025 |1 000 0 000l GENERAL 07-06 BRANCH-2 Noe
(Sec:
WP (C) - MANOJ KUMAR Order Dtd. 2025- |WRIT -
/5 |14685/2025|21.02.2025 [0 o0 0o oo GENERAL 07-06 BRANCH-S g;)
WP (C) - MANOJ KUMAR Order Dtd. 2022- |[WRIT (Se:
6 [14686/2025(21.02.2025 70000 oo L GENERAL i BRANCH-2 |Now:
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2022- |[WRIT "
/7 114692/2025(21.02.2025 26657/2022 |RANA GENERAL 10-31 BRANCH-4 1;3)
(Sec:
WP (C) - MANOJ KUMAR Order Dtd. 2024- -
/8 114699/2025(21.02.2025 26256/2024 |RANA GENERAL 19-17 I;c;)
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2024- |[WRIT -
/9 114707/2025121.02.2025 |10 00 5014 [RaNa GENERAL 02-06 BRANCH-7 gg)
BLAPL- BATSHNAB Order Dtd. 2025- (Se:
30 114718/2025(21.02.2025 1222/2025 |CHARAN PATRA GENERAL 02-20 IZ;))—
(Sec:

BLAPL- PRAMOD RANJAN Order Dtd. 2025-
31 114723/2025121.02.2025 [/ 50 5055 |spumRra GENERAL 02-20 Zg;
WP (C) - MANOJ KUMAR Order Dtd. 2024- [WRIT (Se:
32 (14786/2025(21.02.2025 [, c00 oo [ GENERAL s ERANCH-2 oo
BLAPL- SANJUKTA Order Dtd. 2025- (Se:
33 114812/2025(21.02.2025 1218/2025 |MUNDA GENERAL 02-20 No—¢
WP (C) - GHANASHYAM Order Dtd. 2025- (Se
34 114814/2025|21.02.2025 29445/2024 MUDULT GENERAL 02-19 Moo
35 (14817/2025(21.02.2025  |CRLA- [KUMAR KASHYAP |GENERAL Order Dtd. 2025- (Se:




)4

)5

)6

)7

)8

11151/2024 | 02-20 No-¢
ABLAPL- Order Dtd. 2024- (Ses
14847/2025(21.02.2025 10088 /2024 [P+ K- DASH GENERAL 154 BATL-2 Tg;
WP (C) - GOPINATH Order Dtd. 2025- |WRIT (Se:
14872/2025121.02.2025  13004/5025 |paNDA GENERAL 02-12 BRANCH-7 |No-!
CRLMC- BIDYADHAR Order Dtd. 2025- (Se:
14873/2025(21.02.2025 43592024 |PANDA GENERAL 02-17 New:
WP (C) - GOPINATH Order Dtd. 2025- (Ses
14874/2025(21.02.2025 23208/2024 |PANDA GENERAL 02-13 Moo
CMP- GOPINATH Order Dtd. 2025- (Sec
14876/2025|21.02.2025 252/2025 |PANDA GENERAL 02-19 N
ABLAPL- PUSPANJALT Order Dtd. 2025- (Se:
14882/2025(21.02.2025 1689/2025 |SARU GENERAL 92-19 New:
CONTC- GOPINATH Order Dtd. 2025- (Se:
14886/2025(21.02.2025 16402024 |PANDA GENERAL 02-03 Moo
(Se:
WP (C) - TRILOCHAN Order Dtd. 2023- |[WRIT "
14887/2025|21.02.2025 3262/2023 |PANIGRAHI GENERAL 02-09 BRANCH-7 zg)
CRLMC- TRILOCHAN Order Dtd. 2025- (Se:
14892/2025(21.02.2025 38542024 |PANTGRAHT GENERAL 01-09 ﬁg;
CRLMC- SANJUKTA Order Dtd. 2025- (Se:
14972/2025(21.02.2025 1894,2024 IMUNDA GENERAL 02-20 gg;
SA- SWETAMBARA , SECOND (Ses
14982/2025/21.02.2025 155/2001 |PURGHIT GENERAL Final Order ADDEAL Noe.
SA- SWETAMBARA , SECOND (Ses
14987/2025/21.02.2025 155/2001 |PURGHIT GENERAL Plaint ADDEAL Noe.
(Sez
WP (C) - DEBENDRA Order Dtd. 2025- |[WRIT -
15003/20251(21.02.2025 6607/2017 BEHERA GENERAL 02-12 BRANCH-6 gg)
(Se:
WP (C) - DEBENDRA Order Dtd. 2025- |[WRIT -
15010/2025121.02.2025 |19559/2015 |BEHERA GENERAL 02-13 BRANCH-2 Eg)
WP (C) - DEBENDRA Order Dtd. 2024- (Se:
15026/2025121.02.2025 21995/2024 |BEHERA GENERAL 19-17 ig;
WP (C) - MANOJ KUMAR Order Dtd. 2024- |[WRIT (Ses
15099/202521.02.2025 24481/2019 |[RANA GENERAL 01-12 BRANCH-2 |No-¢
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2023- |[WRIT "
15118/2025121.02.2025  |,0010/9053 [Rana GENERAL 09-05 BRANCH-8 gg)
(Se:

WP (C) - MANOJ KUMAR Order Dtd. 2023- |[WRIT
15143/2025/21.02.2025 23544/2023 |RANA GENERAL 08-01 BRANCH-4 22)
(Sez
WP (C) - MANOJ KUMAR Order Dtd. 2023- |WRIT -
15149/2025/21.02.2025 25161/2023 |RANA GENERAL 08-14 BRANCH-6 gz)
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2023- |[WRIT "
15153/2025|21.02.2025 26196/2023 RANA GENERAL 08-25 BRANCH-8 Ei)




WP (C) -

MANOJ KUMAR

Order

Dtd.

2023-

WRIT

15157/2025|21.02.2025 26189/2023 RANA GENERAL 08-25 BRANCH-8 Zi;
WP (C) - MANOJ KUMAR Order Dtd. 2023- |WRIT (Se:
15161/2025121.02.2025 15991 /2023 |rana GENERAL 02-06 BRANCH-2 |No-¢
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2023- |WRIT -
15179/2025|21.02.2025 38832/2023 RANA GENERAL 12-01 BRANCH-5 ﬁ?)
(Sec
WP (C) - MANOJ KUMAR Order Dtd. 2024- |WRIT N
15185/2025(21.02.2025 4659/2024 |RANA GENERAL 03-05 BRANCH-8 Zg)
(Sez
WP (C) - MANOJ KUMAR Order Dtd. 2024- |WRIT -
15189/2025|21.02.2025 42456/2023 RANA GENERAL 01-19 BRANCH-4 gs)
(Sec
WP (C) - MANOJ KUMAR Order Dtd. 2024- |WRIT
15197/2025(21.02.2025 24577/2023 RANA GENERAL 110 BRANCH-8 gg)
CRLMC- ASUTOSH Order Dtd. 2025- (Se:
15202/2025(21.02.2025 737/2025  |TRIPATHY GENERAL 02-20 gg;
(Sec
WP (C) - MANOJ KUMAR Order Dtd. 2023- |WRIT -
15203/2025(21.02.2025 39506/2023 RANA GENERAL 12-07 BRANCH-5 gg)
MATA- Order Dtd. 2022- |FIRST (Sez
14733/2025(21.02.2025 53/2021 S HUSSIAN GENERAL 10-31 APDEAL No-
MATA- Order Dtd. 2022- |FIRST (Se:
14734/2025(21.02.2025 53/2021 S HUSSIAN GENERAL 10-31 ADDEAL No—-
WRIT
WP (C) - BRANCH (Se:
14737/2025|21.02.2025 7883/2024 S NAYAK GENERAL (DIVISION TTB)
BENCH-2)
WP (C) - (Se:
14738/2025(21.02.2025 10831/2008 S P DAS GENERAL No-
110)
WP (C) - WRIT (Se:
14739/2025(21.02.2025 5538 /2023 S K SWAIN GENERAL BRANCH-5 ﬁ?;
WP (C) - (Sez
14740/2025|21.02.2025 S K SWAIN GENERAL No-
609/2011
47)
CRLMP- WRIT (Se
14741/2025|21.02.2025 1710/2020 A K BEHERA GENERAL BRANCH-4 Tg;
(Se:
MACA-
14742/20251(21.02.2025 1193/2024 S SWAIN GENERAL No-
19)
WP (C) - (Se:
14743/2025|21.02.2025 32321/2024 B B MOHANTY |GENERAL Tg;
WA- WRIT (Se:
14744/2025(21.02.2025 2917/2023 |SBUDGATA GENERAL APPEAL Moo
CRLA- CRIMINAL |(Se:
14745/2025(21.02.2025 348/2016 D PARIDA GENERAL APPEAL No.




WP (C) - (Sez
14746/2025|21.02.2025 17782/2024 M DAS GENERAL No-.
ABLAPL- (Se:
14749/202521.02.2025 [/ |P BASTIA GENERAL R
WP (C) - (Se:
14751/202521.02.2025 |12 20" .o |T K NAYAK GENERAL Ner:
WP (C) - (Se:
14753/202521.02.2025 |70 2" - |D HAZARA GENERAL Ner:
WP (C) - (Se:
14754/202521.02.2025 |7 o 000 |D HAZARA GENERAL Nee
BLAPL- (Sez
14757/202521.02.2025 | /00" . B C PANDA GENERAL BATL-1 R
(Se:
BLAPL-
14759/2025|21.02.2025 B C PANDA GENERAL BATL-2 No-
3640/2021
11)
BLAPL- (Sez
14763/2025(21.02.2025 [ "0 . B C PANDA GENERAL BATL-2 R
CRLMC- CRIMINAL |(Se:
14764/2025(21.02.2025 | <2070 . B C PANDA GENERAL e RN
ABLAPL- MANOJ KUMAR Order Dtd. 2025- (Se:
14765/2025 21.02.2025 {0200 T GENERAL S e
WP (C) - WRIT (Se:
14771/2025 (21.02.2025 |3, /ol7 M NAIK GENERAL ERANCH-1 gi;
WP (C) — (Sec
14775/2025/21.02.2025 26296/2024 A K SAHOO GENERAL I;Ti)—
WP (C) - WRIT (Se:
14776/2025 (21.02.2025 |35 " . |D K MOHANTY |GENERAL ERANCH-1  INows
WP (C) - WRIT (See
14777/2025 |21.02.2025 [/g27)> 0 |D K MOHANTY |GENERAL ERANCH- 22;
WP (C) - WRIT (Ses
14778/2025 |21.02.2025 |3 0 00 . D K MOHANTY |GENERAL ERANCH-S g;;
WP (C) - WRIT (Se:
14779/2025 (21.02.2025 |/ oo0'> D K MOHANTY |GENERAL ERANCH-1  INows
WP (C) - WRIT (Se:
14780/202521.02.2025 /oo %> |D K MOHANTY |GENERAL R ANCH-8 22;
MATA- FIRST (Se:
14781/2025/21.02.2025 184/2023 G SUNDARA GENERAL APPEAL No--
FAO- MISC. (Se:
14782/2025|21.02.2025 A K SAHOO GENERAL APPEAL
237/2023 No-!
SEC.
WP (C) - WRIT (Se:
14783/202521.02.2025  |,o, 52" - |M BEHERA GENERAL R ANCH-4 gz;
WPC (OAS) — (Sez
14784/2025121.02.2025 |37l D K PARIDA GENERAL oA Branch | >
WP (C) - WRIT (Se:
14788/202521.02.2025 |,o, 0% - |M BEHERA GENERAL ERANCH-4 o




17

18

19

>0

WP (C) - WRIT (Se:
14791/202521.02.2025 | o270 . A K NAYAK GENERAL ERANCH-1  Nee:
) SECOND (Se:
14792/2025|21.02.2025 |SA-81/1999|S BARIK GENERAL APPEAL No-1
BLAPL- (Se:
14794/2025121.02.2025 2337/2024 S N MISHRA GENERAL No—t
ABLAPL- (Se:
14795/2025121.02.2025 11294/2024 S N MISHRA GENERAL No—t
WRIT
WP (C) - BRANCH (Ses
14796/2025(21.02.2025 3995/2025 J SAHOO GENERAL (DIVISION Ti;)
BENCH-3)
0JC— (Se:
14797/2025(21.02.2025 P K ROUTRAY |GENERAL No-
8149/2000
119)
CRLA- (Se:
14798/2025 (21.02.2025 J PRADHAN GENERAL No-
1108/2024
119)
0JC— (Se:
14799/2025 (21.02.2025 |/, o000 |P K DASH GENERAL No-
119)
WP (C) - WRIT (Ses
14800/2025121.02.2025 27257/2023 G SAHOO GENERAL BRANCH-5 gg;
RSA- SECOND (Se:
14801/2025(21.02.2025 |, /27 ., |B DAS GENERAL A PDEAL .
CRLMC- (Se:
14802/2025/21.02.2025 700/2025 B SINGH GENERAL No—!
ABLAPL- (Se:
14803/2025/21.02.2025 6899/2018 PC DAS (2) GENERAL No—:
WP (C) - WRIT (Ses
14804/2025(21.02.2025 |gog o, P K BARIK GENERAL R ANCH-8 gg;
WRIT
WP (C) - BRANCH (Ses
14805/2025 (21.02.2025 |)-2'°> . |P K MISHRA GENERAL (DTVTSTON Til)
BENCH-2)
0Jc- (Sec
14806/2025/21.02.2025 13519/2001 K DANG GENERAL No-
111)
0JC- (Se:
14807/2025(21.02.2025 P K SWAIN GENERAL No-
2012/1981
111)
WP (C) - B. N Order Dtd. 2025- [WRIT (Se:
14844/2025121.02.2025 15631 /2025 |SHADHANGI GENERAL 02-20 BRANCH-5 gi;
WP (C) - B. N Order Dtd. 2025- (Se:
14845/2025121.02.2025  |o5137 5055 |SHADHANGT GENERAL 02-20 gi;
WP (C) - B. N Order Dtd. 2025- (Se:
14846/2025121.02.2025 5175/2025 |SHADHANGIT GENERAL 02-20 gi;




14848/2025 [21.02.2025 Z’i\?gﬁg?;om P. K. DASH  |GENERAL Order brd. 2024 é;
14860/2025(21.02.2025 %2535025 RC MALLICK  |GENERAL 85?25 btd. 2025- |pprp 5 B(Iif(
14888/2025 21.02.2025 | oo PANO KOMAR - lopyerar, Order Dtd. 2025~ |CRIMINAL | (Se:
15204/2025|21.02.2025 2?6/2017 P R MISHRA  |GENERAL gz‘fgg btd. 2018~ XE;EAL Iécsfz
15205/2025 21.02.2025 S o RV GENERAL order brd. 20257 (ses
15206/2025 21.02.2025 St PO KUMAR - lornerar order brd. 20257 (s
15207/2025 |21.02.2025 ?14;/2024 DA GENERAL PetitionAnnexure, B(Iii

NIC



